Central Administrative Tribunal
Principal Bench, New De!hi.

0.A.Ne.1865/94

New Delhi this the 19th Day of September, 1995,

Hen'ble Shri B,K, Singh, Member(A)

Shri Naresh Singh,
S/e Shri Chints 2ingh,

R/e uWuartsr Ne.T.38(D),

Seuth Celeny, Line Par,

Nerthern Railway, :

Muradabad, Applicent

(threugh Shri G, D, Bhandari, advecats)

vBrsus
1. Unien of India threugh
the General Manager,
Nerthern Railway,
Bareda House,New De1hij,

2. The Divy, Railway Manager,
Nerthern Railway, Muradabad,

3« The denisr Uiv), Upsrating Man ager,
ORM OFffice, Muradabad(NR), Respesndents

(threugh Sh, H,K, Ganguani, advecate)

OROER (BRAL) ‘
delivered by Hen'bls Sh, B.K. Singh, Member(A)

This 0, A, was filed regarding regularisatien
of railway quarter Ne.T-38(D), Sauth Cateny, Line Par,
Nerthern Railway, Muradabad, The learned ceunse) fer
the applicant states that the quartsr has 8ince been
rfegularised in the name ef the applicant and, therefere,
nNe grievance survives te him., The app}icatian,therefere,

has beceme infructupus énd is dismissad as such with ne

erder as te cests.
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(B. K, “SINGH)
ﬂENBER(A)
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